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A word about the North-East

Council which has begun functioning
and which the Prime Minister in-
augurated on the 7th November, 1972.
This is a step in the direction of the
regional devclopment of the whole
north-east area. My friend, Shri
Virbhadra Singh, wanted a similar
council for the north-western region.
The zonal council is there for the
north-west area. In the North-East
alone because of geographical situa-
tion this kind of Council has been
thought to be the best method of
development. I will only say that
Rs. 50 cores have been set apart for
the integrated development of the
region apart from the plans and the
Centre will finance the schemes for
int-grated development. We attach
a lot of importance to the develop-
ment of North-eastern region. Wa
hope Nagaland which has not joined
this Council will see the advantages
accuring from this Council and will
join soon.

Regarding Andhra, while the
House is aware of all the aspects of
this question. The present situation
is that the talks are still continuing.
All T would like to say on this occa-
sion is that I would like to congratu-
late the NGOs for returning to work.
That will certainly help in normali-
sation of the situation in Andhra
Pradesh. I would also like to take
this opportunity to appeal to the
students to return their studies and
not to allow another year to be
wasted.
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MR. CHAIRMAN: Now, the House
will take up Manipur budget.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): Sir, I pre-
sent a statement of the estimated re-
ceipts and expenditure of the State
of Manipur for the year 1973-74.
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The House is aware that by a Pro-
clamation of the 28th March, 1973,
under Article 356 of the Constitution
of India, the President assumed to
himself all the functions of the Go-
vernment of the State of Manipur and
all powers vested in or exercisable
by the Governor of the State. Under
the Proclamation, the Legislative
Assembly of the State stands dissol-
ved and the powers of the Assembly
are to be cxercised by or under the
authority of Parliament. According-
ly, I lay before the House the Annua)
Financial Statement of the State of
Manipur for the financial year com-
mencing on the 1st April, 1973. The
House will be moved to make sup-
plies needed for the first four months
of 1973-74.

With your permission, Sir, I wish to
make a bricf mention of the broad
features of the estimates.

Revised Estimates, 1972-73

The rrvenue receipts for the year
shortly coming to a close are now
estimated at Rs, 18.93 crores., mar-
ginally lower than the original esti-
mate of Rs. 18.99 crorzs. The expen-
diture met from revenue, estimated
at Rs. 19.45 crores, however, exceeds
the original estimate by Rs. 46 lakhs
due mainly to higher expenditure on
Agriculture, Education and Test Re-
lief Works. As a result, there will be
a deficit on revenue account of the
order of Rs. 52 lakhs. On the capital
side. the deficit will be of the order
of Rs. 2.26 crores, against the ori-
ginal expectation of a balanced bud-
get, resulting in an overall deficit of
Rs. 2.78 crores.

Budget Estimates, 1973-74

For 1973-74 the estimates of re-
venue Treceipts are placed at
Rs. 21.57 crores, reflecting an increase
of Rs. 2.64 crores over the revised
estimates for the current year. Ex-
penditure on revenue account will be
Rs. 22381 crores, resulting in an esti-
mated deficit of Rs. 74 lakhs on re-
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venue account. On capital account
receipts are estimated at Rs. 11.82
crores and expenditure at Rs.  14.35
crores. Overall deficit will thus, be
Rs. 3.27 crores. This is mainly the
result of the State locking up funds
on maintaining a reserve stock of
foodgrains to meet, emergencies in
the context of uncertain communica-
tions to this land-locked State. But
efforts are being made to minimise
the stock holding and to have it
maintained by Food Corporation of
India within Manipur. Thus, the
coming year may really end with a
surplus or a marginal deficit

Plan Outlay

Against an  approved outlay of
Rs. 7.67 crores in the current year,
the outlay on the State’s Plan in
1973-74 is envisaged at Rs. 8.9 crores.
It will be met almost entirely through
Central assistance. Emphasis in the
next year’s Plan will be on communi-
cations and social services in the con-
text of the need for creating mini-
mum infrastructure for development
and provision of educational and
health facilities to the people, a bulk
of whom are from the weaker sec-
tions of the society.

In addition, 1973-74 Budget pro-
vides or an outlay of Rs. 4.96 crores
for Centrally Sponsored Plan Sche-
mes. This includes Rs. 1.4 crores on
Loktak Lift Irrigation Scheme, Rs. 70
lakhs on the Regional Medical Col-
lege and Rs. 50 lakhs on 132 KV
power transmission line forming part
of the North Eastern Grid.

16.38 hrs.
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